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To,
The Registrar General,
Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001 .

Sub: Regarding submission of Action Taken Report on the behalf of
Uttar Pradesh Pollution Control Board in compliance to the order
dated 11.01.2024 passed by Hon'ble NGT Principal Bench, New
Delhi in Original Application No. 651 of 2023 In the matter of
Krishna Nand Yadav Versus State of Uttar Pradesh.

Sir,

Kindly refer to the subject mentioned above. In compliance of the
order dated 11.01.2024 in Original Application No. 651 of 2023 in the
matter of Krishna Nand Yadav Versus State of Uttar Pradesh, The Acton
Taken Report on the behalf of Uttar Pradesh Pollution Control Board is
enclosed herewith for your kind perusal and further necessary action.

Sincerely Yours,
Enclosure: As above

(Ajeetkamar Suman)
Regional Officer
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BT : 05222720764 # -39 : info@uppcb.in # ITEIFT : www.uppcb.in
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BEFORE
THE HON’'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
ORIGINAL APPLICATION NO-651 /2023

Action Taken Report on behalf of Uttar Pradesh
Pollution Control Board, in compliance to the order
dated 11.01.2024 passed by Hon'ble NGT Principal
Bench, New Delhi in Original Application No. 651 of
2023 In_the matter of Krishna Nand Yadav Versus
State of Uttar Pradesh

The Hon'ble N.G.T., Principal Bench, New Delhi vide its
order dated 11.01.2024 in Original Application No. 651 of
2023 in the matter of Krishna Nand Yadav Versus State
of Uttar Pradesh has disposed the application with
directions. The relevant excerpt of the order is as below:-

........ 2. The issue raised in the letter petition relates to
compliance of the environmental norms. Hence,
considering the nature of the allegation we dispose of the
present original application requiring the Member
Secretary, Uttar Pradesh Pollution Control Board (UPPCB)
to duly consider the grievance raised in the original
application, carryout the spot inspection, ascertain the
correct position and nature of violation by the brick kilns
in question and take appropriate action in accordance
with law, as expeditiously as possible preferably, within a

period of two months from the date of receipt of a copy of
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this order......
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....... 4. The action taken report will be submitted by the
Member Secretary, UPPCB on or before 30.04.2024 before
the Registrar General of the Tribunal by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF and if
found necessary, the matter will be listed for

consideration before the Tribunal. ....... o

Key Issue-

That there are five brick kilns operating within the
radius of one kilometer at Gram Sabha Barsari at
Sahodih and these brick kilns are causing pollution and
affecting the residents in the area of five kilometer and
said pollution is leading to various ailments.

Action Taken Report

1. That the Ministry of Environment, Forest And Climate
Change, New Delhi vide Notification dated 08.03.2019
has notified an area to an extent of one kilometre
uniform around the boundary of Jai Prakash Narayan
(Surahatal) Bird Sanctuary, in Ballia district of Uttar
Pradesh as Eco-sensitive Zone (hereafter in this
report referred to as the Eco-sensitive Zone).
According to said notification at page number 22, it is
mentioned that “the setting up of brick kilns are
prohibited (except as otherwise provided) as per the

applicable laws”. The copy of the Eco-sensitive Zone
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Notification Dated 08.03.2019 is being attached

herewith as Annexure No.-1 to this report.

2. That in compliance of Hon'ble Tribunal order dated
11.01.2024, the officials of the Regional Office, Uttar
Pradesh Pollution Control Board, Azamgarh has
inspected the area of Eco-sensitive Zone on
04.03.2024. A copy of the inspection report dated
06.03.2024 is being attached herewith as Annexure
No.-2 to this report.

3. That in pursuance to the above Inspection Report
dated 06.03.2024, the details of brick kilns which were

found in the Eco-sensitive Zone are tabulated below:

| S.No. Name and Address Brick Kiln Status of Consent | Current Status
to Operate Under of Consent to
Air/Water Act Operate Under
before the Eco- Air/Water Act
sensitive Zone
Notification Dated
08.03.2019
1. | M/s SK Ent Udyog,Barsari, Granted Valid upto
Bansdeeh, Baliia. 31.07.2025
2. | M/s SP and Sons Ent Bhatta, Granted Valid upto
Barsari, Sahodeeh, Bansdeeh, 31.07.2025
Ballia.
3. | M/s GM Gramoudhyog, Jajiyapur, Granted Valid upto
Meritand, Ballia. 31.07.2028
4. | M/s Sarvajeet Ent Bhatta, Barsari, Granted Valid upto
Beruarbari, Sahodeeh, Bansdeeh, 31.07.2025
Ballia.
5. | M/s Vishal Ent Udyog, Sidhauli, Granted Valid upto
Kaithauli, Bansdeeh, Ballia. 31.07.2026
6. | M/s US Enterprises, Barsari, Granted Not Granted
| Bansdeeh, Ballia.
‘ﬁl \ M/s Ghanshyam Singh Ent Bhatta, Granted Not Granted
Sahodeeh, Bansdeeh, Ballia.
8. | M/s Kashinath Yadav Ent Bhatta, Not Granted Not Granted
Bakhauta, Barsari, Bansdeeh,
Ballia.

4 That earlier Uttar Pradesh }Po|lution Control Board
vide letter dated 15.07.2021 had issued closure order

(B
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against the brick kiln M/s Ghanshyam Singh Ent
Bhatta, Sahodeeh, Bansdeeh, Ballia under the section
31 A of The Air (Prevention and Control of Pollution)
Act, 1981 and subsequently the compliance of the
said closure order dated 15.07.2021 for the same was
done on 01.04.2024 by the Joint Committee
comprising officials of District Administration, Ballia,
Mine Department, Ballia and Regional Office, Uttar
Pradesh Pollution Control Board, Azamgarh. The copy
of the closure order dated 15.07.2021 and compliance
report dated 01.04.2024 are being collectively

attached herewith as Annexure No-3 to this report.

_ That further Uttar Pradesh Pollution Control Board

vide letter dated 25.04.2024 has issued closure orders
against the brick kilns M/s US Enterprises, Barsari,
Bansdeeh, Ballia and M/s Kashinath Yadav Ent
Bhatta, Bakhauta, Barsari, Bansdeeh, Ballia under the
section 31 A of The Air (Prevention and Control of
Pollution) Act, 1981 and subsequently the compliance
of the said closures order dated 25.04.2024 for the
same were done on 26.04.2024 by the Joint
Committee  comprising officials  of  District
Administration, Ballia, Mine Department, Ballia and
Regional Office, Uttar Pradesh Pollution Control

Board, Azamgarh. The copy of the closure orders

—
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dated 25.04.2024 and compliance report dated
26.04.2024 are being collectively attached herewith as
Annexure No-4 to this report.

6. That further the Uttar Pradesh Pollution Control Board
vide letter dated 27.04.2024 has also requested to the

Superintendent of Police, Ballia to instruct the
respective police station for regular surveillance of the
brick kilns M/s US Enterprises, Barsari, Bansdeeh,
Ballia and M/s Kashinath Yadav Ent Bhatta,
Bakhauta, Barsari, Bansdeeh, Ballia to ensure
closure. The copy of the letter dated 27.04.2024 is

being attached herewith as Annexure No.-5 to this

report.
The above report on behalf of the Uttar Pradesh
Pollution Control Board is placed before the Hon'ble
National Green Tribunal for perusal and kind

consideration please.

Mﬁwy
(Ajeet Kumar Suman)
Regional Officer
UP Pollution Control Board

Azamgarh
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"‘%\m‘?%’g@ UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No H 63450 /#—6/w0—632,/$€ ¥ga1,/ 31 3<%,/ el /2021 Date 15.07.2021
gofid

M/s Ghanshyam Singh Int Bhatta Shahudih Bansdih. Ballia
STYe—dferdn
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gRI—2(C) & Iwwid U Menfid §a7 B

T8 5 arg (Ieuer Frarer qern frgs) o, 1981 @ aRI—21 # wifdenfid € &
........ 21. Restrictions on use of certain industrial plants.—

(1) Subject to the provisions of this section, no person shall, without the previous consent of the State
Board, establish or operate any industrial plant in an air pollution control area: Provided that a person
operating any industrial plant......
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Email: info@uppcb.com - Web Site: www.uppcb.com
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